
FORM A 
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India 
(Voluntary Liquidation Process) Regulations, 201/) 

FOR THE ATTENTION OF THESTAKEHOLDERS OF RUDOLF SALES PRIVATELIMITED1 Name of Corporate Person RUDOLF SALES PRIVATE LIMITED 
2. Date of incorporation of Corporate Person 06.11.2009

| 3. Authority under which Corporate
Person is incorporated Iregistered

4. Corporate identity number/ limited liability| U50102DL2009PTC195785 
identity number of Corporate Person 

5. Address of the registered Office and 
Principal office (if any) of Corporate Person Ansari Road, Daryaganj, Delhi-110002 

6. Liquidation commencement date of 
Corporate Person 

Name, address, email address, telephone Mansij Arya 
number and the registration number of 

the Liquidator 

RoC-Delhi 

M-27, Manish Plaza, Building 20, 

06.01.2022

Add.: 308-310, B. No-30-31, Aggarwal Chambers-l,
Veer Savarkar Block, Shakarpur, Delhi-110092

Email ld: pcsmansij@gmail.com 
Ph. No.: 011-46518956, Mob. 9716092482
Reg. No.: 1BBI/IPA-002/P-NO0907/2019-2020/12939 

8. Last date for submission of claims
Notice is hereby given that the Rudolf Sales Private Limited has commenced voluntary liquidation on 
|06.01.2022. 
The stakeholders of Rudolf Sales Private Limited are hereby called upon to submit proof of their clajms,
on or before 05.02.2022, to the liquidator at the address mentioned againstitem7.
The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proofof claims in person, by post or by electronic means. 

Submission offalseor misleading proofs of claimshall attract penalties.

Date: 07.01.2022
Place: New Delhi

05.02.2022

Sdl 
Mansij Arya (LiquidatorReg. No.:1BBI/IPA-002/|P-NO0907/2019-2020/12939 

lar 
Marsj Arya 

nsovency Prolessicnal 

Reg No.188iPA-OZIP NO907/2019-20/12939 

Red Add 308-310,8. No 3031,AggarwalChambers-2,

Veer Sawarkar Biock, Shakarpur, Delhi-110092

Mat pcsmansij@gmailcom; Mob: 9716092482 



HdTGaSilgoT 

faMA, 2017 fafAy4 14 q 3He) 

06qq 2009 

3. TTerCbUT fTH JETM IYRE 

c9RT EYIA HEI/HTAAYAT|U50102DL2009PTC195785 

gH-27,H-Y TIIUT,fafeET 20, 

iHTT TIS, zRaTiI, fAToit-110002 

6. 2519TREafi oYRHHTTH 
TRH BTH fAfe 

7. uRHHTYen 5HTH, ET, HA TAT, |4AXIT3TT 

06 TNT 2022 

yaT: 308-310, at iar-30-31, 37uara TaY-II,| 
aTR HITRHY &ATH, THYYY, Rol-110092 

TSd:pcsmansj@gmail.com 
5 : 011-46518956,T.: 9716092482 

oft. H.1BBI/IPA-002/IP-NO0907/2019-2020/12939 
05 5a 2022 

3ITYPH TYTEI

afy:07 TaÅ 2022 qf T (ufTATY) 
yuitoruT H: BB/IPA-002/|P-NO0907/2019-2020/12939 

Manei Arya 
insovenicy Prolessional 

Rag No. 1EEIPA-002P 
NOO907/2019-2012939 

Red Add 308-310.B. No. 30-31 Aggarwal Chambers-2, 

Veer Sawarkar Biock Shakarpur 
Delh-10032 

Mai pcsmars@gmai 
oom; Mob 9716092482 
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